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Name of Corporate Debtor: Venkat Estates Private Limited

Date of Commencement of CIRP: 4th June 2025

List of Creditors as on 7th August 2026

List of Operational Creditors (Other than workmen and employees and Government Dues)

(Amount in Rs.)

Details of Claim Received

Details of Claim Admitted

Amount of
Amount | Claim Under
VR—— of Any Verlflcaflon
sl. T i ¢ ortingent Mutual | and subject | Remarks
No. Amount of i Amount |(Whether| % of .g Dues That|to acceptance| if Any
Date of Amount . Nature of Claim ) Claim .
Receipt Claimed Claim - Form B Covered by| Related | Voting May Be | with proof of
P Admitted Guarantee | Party | Share Set-off | documentary
evidence
; |AReghavendraRao& |,, ;. 207513 85000  [8,85,000 |COmsultation |, No 0 0 0 0
Associates Service to CD
g |GRANCiRancy 25.06.2025|4,61,81,079 |4,61,81,079 |Land Owner |0 No 0 0 0 0
Yashodamma
Total 4,70,66,079 |4,70,66,079 0 0 0




